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LAMIT.. KUMAR. . ANOND son;uaugﬁter;w;fe of KAVSHBL. KISHOR yaDAV
R years, belonging to .BLMAR VIDHAN.3ABH A (PATNA

service and presently working as . QFELCE ATTENDENT ...

give herein below the details of the assets (immovable, movable, bank balance, etc.) of

900
/O/\Q,@ myself, my spouse and dependants*:
A.  Detalls of movable assets

{Asgets in joint name indica:ting the extent of joint ownership will also have to be

given)
5r. ‘Description | Seif | Spouse Dependant-1 | Dependant-2 | Dependant-3 |
No., i1 Name(s) - Namea Name | Etc. Name |
i} | Cash fi] i
(1) - Cas 15002/ Lﬂgg ok}""".- NIL | wrt Ll ;
(i) | Depasits In BT = ' TG '
Banks, Financial 5-B Sp=L “ o | A
Institutions And o ol-1 ML
Non-Banking 30.0‘"’( 95,000/ |
Financial
. Companies l
(iily | Bonds, g £ T A i
Debentures and I : ‘
Shares in Ll AbEy - s EL NIt S EL |
companies | | '
E __‘_ ,,.T.._Vﬁ ———

(v} | Other financial
institutions, '
NSS, Postal == :

Savings, LIC | /L L | nL NIL | NMNIL ~I L

- Policies, etc

(v} | Motor Vehicles i

ils of 5 |
ﬁ:ﬁii&; NZ( MIL | w2e | MECE NI

[

(vi) | Jeweliery (give ; ;
details of 20 ?M 8( : ;W/{J A
| weight and (Jw("-"/) ( L T NIL ALL L
| value) C 180 9"

L sILvER) -

(vil) | Other assets, |
such as values jﬁ/IL ' AETCT X k. gy AEL L=

of claims /
U interests

. e f—

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange In respect of listed companies and as per books in the case of non listed

companies should be given. v
* Dependant here means a peérson substantially dependent on the income of the

employee,
it B e/




also have Lo be indicated]
. ‘Description “Self |
Ne. | . b
(i) | Agricultural Land

| §

- Location{s) i
- Survey number(s)

- Extent (Total
measyrement)
-Current market value

Spouse

Dependant-1 | Dependant-2 {
Name(s)

Hame __Hame

Dependant-3
Etc. Name

[Note Pruperties in jnint ownershlp indicating the extent of joint ownership will

Non-Agricultural Land
- Locatlon{s) {
- Survey number{s)} |
- Extent (Total i i
| measurement) | ‘
~Current market value l

(i)

(ili} | Buildings (Cbmmerclal |

and residential)

. Location{s) i

- Survey fdoor |

number(s) f NIL :

| - Extent (Total ; |

| measurement) ; |
- Current market l

value

(w) | Houses / Apartments, g
| etc, [
- Lacation(s) '
- Survey jdoor EAU L
number(s})
- Extent (Total
L measurement)
- Current market |
value

Others (such as
L interest in property)

(v)

WIL ?

N,u Mt

(2}
institutions and government dues:-

[Note ; Please glve separate detaile for each tem)

1 give herein below the detals of my labilites / overdues to public financial

Name & address of Bank /

[ sr. | Deseription " “Amount outstanding as
No. Financlal Institutions{s) / TR ioennris s ciaseies
-~ ; . _Pepartment (s} bl i

(a) (i) Loans from Banks NI ([ |
. {i) Loans fram financial |
institutions o ~NE Lo o 4_ NI L
(iii) Governmeant Dues: i |
t ' (a) dues to departments | a7 L L wre
1 dealing with government |
Laccammadation =R o ' V
(b) dues to departments W o
dealing with supply of = | WL
| water I ]
(cJ dues 1o depa-tmené
dealing with supply of PV A 4 | NIL
! electricity i
' - |
e SR A 1 R N _ "

il 153 o)




(d) dues to departments : A Py
deallng with telephones NI L s b
(e} dues to departments
dealing with government g

| transport (including w L ~nL L
. aircraft and belicopters) | T |
(F) Other dues, If any Lo Rl T L ‘. 8 A

i ot

i

(b) () Income Tax mcleding
surcharge [Also indicate

the assessment year upto pﬁ N- 8 Ls PAL 505 ¢
which Income Tax Return ;
filed. Give also Permanent | ; |
Account Number (PAN)] [ — T e
(i) Wealth Tax [Also '
indicate the assessment
year upto which Wealth |
Tax return filed.] ;
[ {Ill) Sales Tax [Only in
case of proprietary
business] o §
(iv) Property Tax — —

oo

C.  Personal Detall

GRF/CPF/PRANNo. = | {0/ 95365686 R

Gender =M (M/F}

Date of Birth = TFlz lels | 1|9 |9 |2 | ommr
Class/Group H W ] (A/B/C)

Cadre * [ BFEFIfE BTTENDENT ]

(Full Name e.g. B.A.5.-Bihar Administrative Service,

B.5.5.- Bihar Secretarlat Saervice eic,)

Home District a P rq N A - ]

I hereby declare that the above details are true to the best of my

knowledge and belief.
Signature M 4

Name of Employee: .AMET. .. KymAr. AN AND

Place:..p.ﬁ???./.{?,....... Designatlcnﬂgﬁ(ézg....ﬁ.ﬁﬂ‘.@&ﬁ.’.rﬂ

oate:. 9/02:(202:3. vepartment: BLAR _LECITSLATEVE
A SSEMBLY

Note: Please sign each page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed (single side)
in prescribed format.

W%M



